Factual and Action Taken Report
In the matter of

Original Application No. 708/2022

Madan Singh Gusain PR R T R Applicant
Versus

Afya ViharAsheair & O — e Respondent
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II.

. That, the Hon’ble National Green Tribunal, Principal Bench, New

Delhi, in the matter of O.A. No. 708/2022, Madan Singh Gusain Vs
Arya Vihar Ashram & Ors. issued inter alia following directions on
30.09.2022:

b AN We however find it appropriate to first obtain a factual
report for which purpose we constitute a joint committee
comprising Uttarakhand State PCB and District Magistrate,
Uttarkashi who shall visit the premises and submit a joint report
within one month by e-mail at judicial-ngt(@gov.in preferably in
the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF. The State PCB will be the nodal agency for
coordination and compliance.

In compliance of order passed by the Hon’ble National Green
Tribunal, Principal Bench, New Delhi on dated 30.09.2022, the joint
committee has undertaken inspection of the area in question on
31.10.2022 Following officials of the Joint Committee were part of
the inspection :-

1. Sh. Chatur Singh Chauhan, Sub District Magistrate, Bhatwari,
Uttarkashi.
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2. Sh. S.K. Dimri, Asst. Scientific Officer, Uttarakhand Pollution
Control Board, Dehradun.

OBSERVATION OF THE JOINT COMMITTEE CONSTITUTED
BY HON’BLE NGT :-
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'7“}’ E-118, Nehru Colony, Dehirn Dun (Ultarnkhand)
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;?:;;“N Uttnrakliand Environmont Protection and Pollutlon Control Board

URPICIVROD [ C- BH 019124 9€— 115 D;mn I 1, { )l 19
To, _
M/s Brl Avyn Trust
Plot No. 1
Aryn Trust, Gram Sninj, Bishanpur, Bhatwarl
Distt, Uttarknshi,

Consolldated Consont to Opernte ond Authorlsation herelnafter referred to ns the CCA
(Consolldnted Consent & nuthorization) (Renewal) under Sccllon-25 of the “Water
(revention & Control of Pollation) Act, 1974" nnd undor Section-21 of the “Alr (Preventlon
& Control of Pollutlon) Act, 1981" and Authorlzation under “Rule-5" of the “Hazardous
Waste (Management, Handling and Transboundary Movement) Rules, 2008” notified under

“Envivonment (Protection) Act, 1986" ns applicable (to bo referred hereinnfler as Water Act, Alr
Act rospeetivoly).

PCHID - 11862 Inward ID - 243861 Datc: 16.092Q19
CCA (enewal)
Consent No. AW-21126/ Datc: ULU ILQ

CCA Is hereby prmnted to M/a Sri Avyn Trust located at Plot No. 1, Arya Trust, Grom Salnj,
Nishanpur, Bhntward,Distt. Uttarlaustit subjeet to tho provisions of the Water Act, Alr Act and
the oders that wmny be made further and subject to following terms and conditions :-

l This CCA s grunted up to 31.03.2029 and valld for munutucturing of following products
with Capital Investment / Net Asscls Values * 0.24 Crs:-

S. Lust CTE Present CCA (Rencwal)
No.
Product Quantity Product Quantity
(Per Montl) (Per Month)
| Sonp 2500.00 Nos. Soap 2500.00 Nos.
2, Specific Conditions under Waler Act:
() Thoe dnlly quantity of effiuent dischnrgo (KLD) :-
Last C'I'TS I'resent CCA (Rencyal)
Trado Effluent NiL Nil.
Sewaogo 0.05 KLD 0.05 KLD

(i) Trado eMucat treatment nnd disposal - Nil.

(i) Sewngo Treatment and Disposal: The opplicant shall provide upproprinte
treatment und disposal as per norms,

3. Conditlons under Afr Act :-

(i) ‘The applicant shall use following fuel and install u comprehensive control system c:ml:lrllﬂg
of control equipment as is required with reference to generation of emissions and op

0
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and maintnin the same contimpously 5o s to achieve the level of pollutants to the following
standards :
i Stack | Type Fuel Emission Emission
S; SO Sai v beight | of l:'pud Quantlty Contral standards not
(M) KLD/MTD | Equipment to exceed
Not Applicable

In case of stoppage of functioning of uir pollution control equipment, pudu:ticn bas to br.'
stopped éun:diarely and this Board hus to be intimated by fax/phone/email with a report in
this regard to be dispatched tmmediately.

(ii) Noise from the D.G. Sct and other source(s) should be controlled by providing an scoustic

enclosure as is required for mecting the ambient noise standards for nig.ht and day timc'm
prescribed for respective arcas/zones (Industrial, Commercial, Residential, Silence) which
arc as follows :-

Standards | Industrinl Aren [Commercinl Area | Residential Area Silence Zone

for Noiso| Day Night Day Night Day Night Day Night
level in | time time time time time time time {ime
db(A) Leq 75 70 65 55 55 45 50 40

Day time : fram 6,00 a.m. to 10.00 pum, Night time: from 10,00 p.m. to 6.00 acs

4. Condltions under HW Rules ;-

50
6.

(i) Number of authorization and date of issuc : ~—Nil
(if) The Factory Mannger of M/S wiiveereee eeeeese i3 lereby granted an autherization to
' operate a focility for collection and storage of Hazardous wastes.
(iti) The autharization Is granted to operate a focility for gencration, collection and stemge of
hazardous wastes within fectory premises for following category of wastes.

8.No. Category Quantity of Waste for which | Mode of Disposal
(Schedule-l & nuthoriration Is belng lssued
Schedule-1N) (MTA)
Not Applicable
(iv) The nuthorization shall be in foree for a period from NIL

(v) The authorization s subject to the conditicus stated below and the such condiﬁc;u a3 may

be specified in the rules for the time being in force under Environment (Protection) Act,
1986.

Terms and conditions of autherdzation:
() The authorization shall comply witls the provisiens of the
1986, and the rules made thercunder,

(1) Thro uuthorization and its renewal shall bo produced for Inspee
uthorized by tho SPCD/PCC, produced foe Lnapsston ot \ha rqueit of an offler

(it Tho person authorized shall not rent, lend, sell, trunsfer or otherw
wastes without obtalning prior permizsion of the SPCIVPCC. T M M

(v) Any unauthorized changes In pensonnel equipment as working condi
: tions a3 mentioned
the application by the penson nuthorized shall constitute a hn:::ﬁ of'hls amharixnllonfm "

(v) Itis the duty of the authorized person to take pri
down the facility. prior permisaion of the SPCIVPCC to close

(VD) Ir}:l) ;wllmlon for the rencwal of an authorization shall be made as lald down under theso

(vii) The unit shall comply with eny other conditions
MoEF or CPCRISPCD from tmototime, o0 i the gadoilaes eocd by the

.

Favironment (Protection) Act,

This CCA is valid for Mixiog, Moulds, Hand ¢
uttin
Compulsory documents tu be :nbm!t;cd by the Industry/Unlf :-

(D Annual return {o Form—f and Wast
wid Third Party Audlt Report,  Disposal Manifust In Yorm-10 under HIW Sules

g and Pucldog process oaly.




() Wviriiteiit Watasent n Form-V of Enylronment (Protectlon) Rales, 1986,

{1y Quiion nimiange vt f tho GGA, plotageaph of ETP/AP CaWaste Btordgo
U o T v of thls €

7 Unlting o Apifly for rénowal of CCA wll In udvanco of 60 days of expiry of thls CCA.

B, Conipetcnt Antiorliy reserves tho right to change/niodify/add any time'any condltion of this

Cc £ , g
™ Uﬁmmg;w;oq@- 1y with the other general conditiona ns annexed hercwith, Non compliance
of nny provlzlun 6f thia CCA and provislons of the Wator Act, Alr Act and EIW Rules will

resulin in logn? notlon undor tiio aforesald Acts and Rules, .
2

Reglona( O r(ll)

Oy’ to: Member Scerolary, Uttornkhand Environment Protection and Pollutlon Control
‘Board; Dehradun for kind Information please, \
al Officer (T/c)

Reglon

Anncxoro
8pecific Condlitlona:

+ 'The opplfcant shall ‘submii-oudited balance sheet of the mit ot the end of each financlnl yeor so. that feo

subnililed by the applicant eould bo asessed.

2. A Bolld wostes genoralod from tho Industry has to be dlsposed In manner so that contamination: of surfiice
water badles/ground water/sall etc. does not tako place.

3, The Industry shall take udequato maosures (o control of nolse from its own sourcs 30 as lo comply with the
standirds as may bo applicable,

4, ‘The applicant thall dovelop green boit within the premlses.

5, Tho Industry shall strlctly ndhere with the specific and goncrnl condltions Issued with CCA order, .-Ai)y
violatlon of stipulnted conditlons may atirnct legal action under the provisions of Waler Act, Al‘r”xctnnd
Eavironment (Protection) Act and Rales modo thervunder, :

6. The {ndustry shall easure'nll snftly measures and shall undertoke perlodical assessment by ths competent
nuthority, : :

7. Unft shall lgrl‘cUy’ comply wilh (be provisions of the Tho Publie Liabliity Insuranco Act, 1991 s
nmended and Roles mado there noder and shall submit coples of Insurance Pollcles (If any) to the Bonrd
Offices reguiarty.

B. This conseat ls valld for domestic eflluent only, Indnsirinl cfNucnt should not be genornted,

9, This consont Iy valld for Mixlng, Moolds, Hand Cuttlog nnd Packing process anly. If noy change in
nroceas, product, eapuelty, unlt must be obtalned fresh CTE/COP as ner Aet,

—_—

Generad Condltlons:

[, Tho applicant shall get analyso the samples of effventemlaslo
month frons the Inborntory recopgnized by the MoE&R and shal) mmzu;&n;ga AR i
2. The opplicant ehall however, not without the prior consent of the Bonrd :
outlet for the dischargo of efMuent or gases emission or sewngo wasto from
3, Treated waste waler and domestic waste wolee shall be disposed folml
shall provlde discharge measuroment equipment ot final disposnl point,

4. The npplicant shall strlctly comply with conditions of 1hls CCA and sub
mit
condltlons within 30 days of reecipt of this CCA. If, nt nny paint of tme, 1t liqgs:‘l;ﬁf;:fl?: Tn::s’t:gj tlllnlec:
; g 1 00

complylng with si{pulated conditions or any funher dinsction/lnatryc ; :
shall be initinted ngalnst the pplicant. Hlon Laued by the- Bourd, logal action

3. 'The opplicant shall malntaln good houso keeplng, All valves/p
6. The Industry shall provide unlitenrupted entry to (bo STP'y/

equipmeut end stack for smooth sampling/muoitoring of
7. The Industry shiall provide “Jnspection Book”

bring Into use any naw or altered
the unit,

Yy at ane disposal point. The applicant

Ipes/server/dmins ete, must bo leak-proof,

ETP's Inlet end outlet pofnts, Alr Polluilon Control
Micieney of pollutlon control mousures

ut the time of inspection {0 e Board's ofMicnls. '

3
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§. Whenever dile to uny necldent or other unforéseen act or event, such emlsslon acours or Is apprehended to
occut In exeess of standanls fald down, such [nfonnation shall bo reported to the Board's offices and all other

concered officen, In case of fhllure of pollution control equipment, the production process connected to It
thall bo stapped with immediate eMect, ‘

The Industry shall ‘operate In a manner so that all emlsstons bo emitted through designated chimney/stack

only.
10,1n care of eny damage to tho ngriculture productivity, human habltation ete. by the operation of Industry, it

thall bo imperatlve to stop production In the Industry with Immediato effect and such Informatlon shall bo

reporied to Boand's offives, The Industry shall bs llable to pay compensation also In such cases as decldod by
the Competent Authorlty,

11, The npplicant shall apply before the 60 days of explry of CCA ar any changs In production types/ production

enpacity/manufhcturing process/capacity cnhancement ete. or any change In efMuent dlscharge point or
cmlasion point

12. The DBoard reserves tho right to revoke/add/modify any stipulated condition iasued along with CCA, as may be
necossary,

13.The person authorized shall not rent, lend, sell, transfer or othenwlise transport the hazardous wnsts without
obtnining prior parmizsion of the Baan.

14. Any unsutharized change In personnel, equipment ns working condition as mentioned in the npplication by the
person nuthorzed shall constituts o breach of his authorization,

. 15.1t Is tho duty of tho autliorized person to take prior permission of the Board to close down the facllity.

16. The authorization Is valld for temporary storage of Hazardous Wasts within premises only.

17. The autliorized agency shall onsure that an-lins datn with regard to quantity and naturo of hazardous chemlicals
belng used in the plant as woll as oir emission and waste generated within promises is displayed on Display
Donrd’of stzo 6x4 feet out side the main factory gate within premises.

18.1t ts duty of the authorized person to take prior permission of this Board to clase and cleanup the facility for
treatriont, slornpe and disposal of hazardous waste,

19. The applicant shall maintain record of hazardous wasto In Form-3 and shall submit annual retumn In Form—S on
or before the 30™ day of June following to the financlal year to which that return relates.

20.1n cnse of nny accldent, complete details in the light of Form-14 of the Hazardous Rules shall be submitted to
this Board at the carllest,

21.Inno cnso any hnznrdous waste shall be disposed off on land, In any drain, or into any water stream. All spillage
must also be safely collected and stored. :

22. Before the hnzardous wasto Is stored or dumped [n tho facility, applicant must conduct a detalled physleal and
chomlcal analyals of hnzardous waste sample ond report to the Board. ;

23.Dried hazardous aludge from the process {n the plant shall be stored In double lined HDPE pit constructed
with R.C.C, or such mutorial which does not react with the waste contained In It
24, The storage area should be fenced properly und Sign/Nouce Board indicating ‘Danger and *Hlaza »
be displayed at appropriato posiifon both in Hindi and English. < - 'do,m -
25, Tho Industry sholl store non-ferrous metal waste, used ollspent ofl waste in seoled drums

‘ placed on hnpcrvluu:
floor under covired shed. Hozardous waste If required shall be sold 2 .
‘ : el req oonly -to Reglstered Recyclers/Re-

26.1n coyo ui any tunspertation of luwzandous Waats, the detulls in Form-10 : _
submitted 1o the Banrd. of the Hazardous Ruolés shall be

Reglonial O We)
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Man-made Heritage.- Bmldmgs, structures, artefacts, temples,. streets,

" areas and precincts of ljiistorical or architectural or aesthetical or cultural or

envirdnmen_tal significance shall be indentified and plans for their

* conservation, shall'-!w -prepaxed within one year from .the date of

pubhcatton of this Notlﬁcatlon and mcorporated in the Zonal Master Plan.
Guidelines and regulations shall be drawn up by the State Government to
regulate building and other activities around the heritage structures or sites

so that the special character and distinct ambienceof the heritage stryéture

orsite and area are maintained.

3. Activities to be prohibited, regulated or permitted within the Eco-sensitive Zo_ne:

(a) Prohibited activities in the Eco-sensitive Zone: The following activities shall be

pl'Ohlblted within the Eco-sensitive Zone

®

(i)
i)

River Valley pro;ects Setting up of new hydro-elcctnc power plants
(dams, tunnehng, and construetlon of reservonr) and expansion of existing
plant;s on the' river Bhagirathi and '_hll its tributaries from Gaumukh tc;
Uttarkashi exbept micro or mini hydél power projects, which would serveg
the énefgy needs of the local communities, subject to consent of the gram

sabha and all other requisite clearances;

-abstraction of river water for any new industrial purposes;

Mining of Minerals and stone quarrﬁng and érushinvg: all types of

mining (minor and major minerals), stone quarrying and crushing except

-for the domestic needs of bona fide local residents. The limited mining,
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stoq_é c}ixérrying and crushing shall be based on'site evaluation, provided
that such activities are not done on_existing steep hill slopes or areas with
high ‘degree ;’f erosion, sprmg ‘lines, ground water recharge areas. Thé
Monitoring Com'mittee shall be the authority to grant such 'specia
permission, : .

Note: bona fide local residents means someone who is residing in that area for an
uninterrupted period and who i.s on the electoral roll as on date of this
Notification, tog_et'her with hi§ minor children. -

(iv) Commercial felling 61' trees: Commercial f;llir!g of trees and set‘tirilg:up
of a.ny wood based industry in the Eco-sensitive ione, except local
aciiv{ties and livelihoods which include Wodtl_ wlle&ion,- cottage industry
like bamboo basket subject to consenf of the gram sabha and all‘other
requisite clearances. .

v) ‘Setting up of saw mills.

(vi) . Commerclal use of firewood. - .-

(vii) © Polluting Industries: Any new highly polluting'-industriies and expansion
of éxisting such industries; . :

(viii) Sewage and industrial effluents: Diséharge of untreated sewage and
iindustrial effluents. Héwever, treated sewage and - industrial efﬂpg:nts
meeting the water quality sta_indard shall be permitted;

(ix) ' Use of plastic carry bags: Use of plastip bags in sh’ops, cpﬁxmg:rbial
establishments, _ tourist spots etc. and manufacturers, who]es'hlérs;

distributors, retailers etc., selling products in'non-biodegradable containers
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shall implement a scheme for the buy back and recycling rof their
containers and/ or packaging
(x)  Hazardous waste procmmg umts The industries processing the
‘ hazardous waste_as provxded in the Hazardous Wastes (Management and
Handling) Rules, 1989 as amended from time to time.
(b) Regulated activities in the Eco-sensitive Zoné.- The: following activities shall be
regulated in the Eco-sensitive Zone as per the prevalent ‘acts and rules.
@ . Water. (1) the extractnon of gmund water shall be - permitted only for the
= -‘agncultural and dom&mc consumptlon of the bona ﬁde occupier of the plot and
" the sale of ground water shall not be permitted except with the prior approval of
. the State Ground Water Board; (2) all” steps .shall be taken to prevent
' contammatnon or pollutlon of water 1ncludmg from agnculmre
(i) Trees~ There shall be no felling of trees either on forest, Govemmeﬁt. rcveﬁue or‘
private lands, without the prior permission of the State Government in case of
forest land, and t}lg _respectivé District Col]e&br in case of Goveré;mcnt, revenue .
" and private 'land, grantgd in' such manner as may bewlaid down by the State_ :
Govemment '_ : Sl el
(D) Defense installations and any other mfrastru‘cture dcvelepment related to natlonal
¢ security. - .
(iv)  The plantation of pine trees in the Eco-sensitive Zone. -
)] lntrodu‘ction' of exotic species
(viy Estabhshmcnts of hotels and resorts.

(vu) Erectjon of electnc cables. :

yges az/;).- <
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